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4, Whether their Lordships wish to see the fair copy.

CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

O.A. No.96 of 2007

DATE OF DECISION:03.05.2007

'Mr Biten Kumar Deb & 8 Others |
---Applicant/s
Mr. HGBoruah _ | '
e tescesittteaata s tasareeanaaanasaas ..« Advocate for the
- Applicant/s.
- Versus —
U.O.l. & Ors
Ceeeeetessccetessesisansatscssessaane '"Respondent/s
Ms. U.Das, AddL.C.G.S.C. |
e e oo sae e en aseses cecaes sesees e acatasenesessneats et ate s ........Advocate for the
Respondents
CORAM

THE HON’BLE MR. K.V. SACHIDANANDAN, VICE CHAIRMAN

1. Whether reporters of local newspapers may be allowed to )Zs/No
see the Judgment?

2. Whether to be referred to the Reporter or not? )és/No

3. Whether to be forwarded for including in the Digest Being »
compiled at Jodhpur Bench & other Benches ? Yes/No
%s/No P

ice-Chairman

of the Judgment?
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CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

Original Application No. 96 of 2007.
Date of Order: This, the 3rd day of May, 2007.
THE HON’'BLE MR. K.V.SACHIDANANDAN, VICE CHAIRMAN

1. Mr. Bitan Kumar Deb ‘ , ,
S/0 Late Bijoy Kumar Das :
Jr. Teacher, 14 Assam Rifles
C/0: 99 APO.

2. Mr. Madhu Prakash Godiyal -
S/0: Late Shri Harshpati Godiyal
Jr. Teacher, 34 Assam Rifles ’
Cc/0: 99 APO.

3. Mr. Rajkumar Thakur .
Late Shri Singheshwar Thakur
Jr. Teacher, 34 Assam Rifles ' v
C/0: 99 APO. ' .
4. Mrs. Joyeeta Deb
D/0O: Late B.K.Deb ' (
Jr. Teacher, 19 Assam Rifles : >
C/0: 99 APO.

5. Mrs. Swapna Dey ,
D/0O: Shri Rabindra Ch. Dey
Jr. Teacher, 22 Assam Rifles
C/0: 99 APO. "

6. *Mrs. Sarda Chanda
S/0: Late B.Rai -
Jr. Teacher, 32 Assam Rifles
C/0: 99 APO.

7. Mr.a.-Mahendra Kumar
S/0: Late A.R.Singh
Jr. Teacher, 32 Assam Rifles
C/0: 99 APO.

8. Mr. Raju Thapa
~ S/0: K.R.Thapa
Jr. Teacher, 25 Assam Rifles
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C/0: 99 APO.

Mr. Himangshu Deb

S/0: H.K.Deb
Jr. Teacher, 25 Assam Rifles
C/0: 99 APO.

By Advocate Mr. Hara Gobinda Boruah.

- Versus -

The Union of India
Represented by the Secretary
to the Government of India
Ministry of Home Affairs
North Block, New Delhi.

...... Applicants.

The Secretary to the Govt. of India

Ministry of Finance
New Delhi .

The Director General of Assam Rifles

Mahanideshalaya, Shillong-11.

The Commandant
O/A: 14 Assam Rifles
C/0: 99 APO.

The Commandant
O/A: 34 Assam Rifles
C/0: 99 APO.

The Commandant
O/A: 19 Assam Rifles
C/0: 99 APO.

The Commandant
O/A: 22 Assam Rifles
C/0: 99 APO. .

The Commandant
O/A: 32 Assam Rifles
C/0: 99 APO.

The Commandant
O/A: 25 Assam Rifles
C/0: 99 APO.

“

.....RE@SPONdents.

\/
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By - * Ms.u.Das. :, Addl.C:.G.S.C.

+

ORDER (ORAL)

SACHIDANANDAN, K.V., (V.C.):

All the Applicants are working in different
units of as Graduate Jr. Teachers under the Director
General of Assam Rifles. According to them, there are

three types of teacher in Assam Rifles, viz, Sr.

Teacher, ~Jr. Teacher and ' Hindi Teacher. The

‘Applicants claimed that duties of both Jr. Teachers

and Hindi- Teachers are ‘same, i.e., to impart
education in the'Battalion children school of Assam
Rifles. Further, the rank and minimum qualification
for appointment of both teachers 'afe aiso same.
According to the Applicants, though the natUré of)
wqus/duties of Jf. Teachers and Hindi Teachers are
same, there is a gross disparity in their pay i.e.,
Graduate.Jr. Teachers aré‘getting pay in the scale of
Rs.4500-125-7000/- whereas the  Graduate Hindi

Teachers are getting their pay in the scale of

/

Rs.5500-175-9000/-, which is - a hostile

discrimination. The Applicants averred that since the
qualification of éppointment, class. on catégory,

nature of work, reliability of both Jr.'Teachers and
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Hindi Teachers are all same, the Applicants, Graduate
Jr. Teachers are entitled to the equal pay to that of
Graduate Hindi Teachers. . The Applicants have

submitted a joint representation dated 24.02.2007

- (Annexure-D) .to the third Reépondent‘ claiming pay.

parity with the Graduate Hindi Teachers but no
response is forthcoming till date. According to the

Applicants, the non-payment of equal pay to them with

~that of Graduate Hindi Teachers is violative of

Article. 14, 39 (d) of the Constitution of India.
Hence, this Original Application'under Rule 4(5) (a)
of the CAT (Procedure) Rules, 1987 seeking the

following relief:-

“It .is prayed that your honour would
graciously be pleased to direct the
respondents to allow to draw the same
pay scale to applicants as enjoyed by
the Hindi teachers of Assam Rifles as
specified in para-7 after hearing the
‘parties and perusal of records.”

2. "I have heard Mr. Hara Gobinda Boruah,

learned counsel for the Applicénts. Ms.U.Das, learned
Addl. C.G.S.C. represented the Respondents._When the
matter came up for consideration, learned~counéel for
the Applicants while bringing my notice to the

Annexure-D representation SO submitted by the

>



Applicants, which 1is hot‘ yet answered by the
Respondents, submitted that he.would be satisfied if

a direction is issued to the third Respondent to
consider and dispose of the joint represgntation
within a time framé. Ms.U.Das, learhed Addl. C.G:S.C.
éubmittéd that she has no objection in adopting such

course of action.

3. Accordingly, in the interest of justice, the
Applicants are directed to send a copy of this O.A.

to the third-Respondent forthwith and on receipt of

~

such copy, the third Respondent or >aﬁy other
competent éuthority shall considet and dispose of/the
Anhexure—D representation'dated'24.62.2007 aiong the
O.A. aﬁd pass.speaking orders thereon within a period
of three months from the date of receipt of this
order communicatiﬁg' the same to the Applicants,

without delay.

The Original Application 1is disposed of as

above. There shall be no order as to costs.

(K.V.SACHIDANANDAN)

VICE CHATIRMAN -

/BB/
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

ORIGINAL APPLICATION NO. QLJ /07.

Mr. Bitan Kumar Deb & Ors
................... .Applicants
_VS"
Union of India & Ors.
........................ .Respondents.

SYNOPSIS

All the applicants are working in different Units
as a graduate Jr. Teachers under the Director General
of Assam Rifles. and are non-combatised employees. They
are serving under the respondents from the date of
their Joining till-to-day continuously and they are
discharging their duties honestly, sincerely and to the
best of satisfaction of all their superior. There are
three types of teacher in Assam Rifles Viz, Sr. Teacher
Jr. Teacher and Hindi Teacher. The duties of the both
Jr. teachers and Hindi Teachers is to impart education
in the Battalion children school of Assam Rifles and
rank of the both Jr. teachers and Hindi teachers are
same. The minimum qualification for appointment of Jr.
teachers and Hindi teachers are also same. They have
similar nature of works/duties as that of the Hindi
teachers but there is a gross disparity in their pay;
that is while Graduate Jr. teachers are getting pay
scale in the grade of Rs.4500- 125-7000 and Graduate
Hindi teachers are getting pay scale in the grade of
Rs.5500-175-9000 which is a hostile discrimination. The
duties of the Jr. teachers in the Assam Rifles are same
and not different than the Hindi teachers of Assam
Rifles, both of them have identical duties to perform.
The service rendered by the Jr. teachers are not only
same with those of Hindi teachers but degree of
responsibility and reliability are also same with the
Hindi teacher. There is no any qualitative difference
as regards reliability and responsibility. Whereas the
nature of function, degree of responsibility and
reliability are the same, the differentiation in pay
scale of both Jr. teacher and Hindi teacher is not a
valid differentiation. This differentiation 1is not
based on intelligible criterion, therefore Jr. teachers
faced hostile discrimination. Both Jr. teachers and
Hindi teachers fall in the same class or category.
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Having regard to the qualification of appointment,
class on category, nature of work, reliability and

responsibility shouldered by the Jr. teachers, they are
entitled to the equal pay with that of Graduate Hindi-

Teachers whereas Graduate Hindi teachers presently
drawing the pay scale in the grade of Rs.5500-175-
9000/-. On 24" day of Feb 2007 all the applicants
Jointly filed an application - before the Director
General of Assam Rifles but no fruitful result came out
in this attempt. The non-payment of equal pay to
applicants with the Hindi teachers is violative . of
Article 14, 39 (d) of the constitution of India.

Claiming parity in pay with the Hindi teachers of Assam

Rifles applicants filed this instant application.

Filed by

Hara Gobinda Boruah
Advocate

e
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Dist:

S1 No.

1.

Senapati & Ors.

' IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

ORIGINAL APPLICATION NO. Cbe /07.

Mr. Bitan Kumar Deb & Ors

R .Applicants
._Vs_
Union of India & Ors. .
e, .Respondents.
LIST OF DATES
Annexure Page ' Contents.
Annexure.A. Document regarding

duties of Jr. teachers and’

Hindi Teachers of Assam

v Rifles. _
Annexure-B. ' . School routine of A.R.
05/12/05 School.

Annexure-C. Order dated 16" August 2005

16/08/05 issued by the Assam Rifles
Authority vide Memo No.
6055A/2005/768.

Annexure-D. Joint application of the

24/02/07 Applicants

Filed by

e

Hara Gobinda Boruah
Advocate
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Dist: Senapati & Ors.

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

ORIGINAL APPLICATION NO. QE /07.

Mr. Bitan Kumar Deb & Ors

................... .Applicants,'
~-Vs-.
Union of India & Ors.
........................ .Respondents.
INDEX
 S1. Neo. Particulars : Page Nos
1. Original application i %ﬁ l:5
2. Verification l\j
3. Annexure-A (S‘
4. Annexure-B 4 S fO(c%
5. Annexure-C (6& e (9
6. Annexure-D n_ fﬁ>z¢)
Filed by
P : Hara Gobinda Boruah

Advocate
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

ORIGINAL APPLICATION NO. /07.
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1.Mr. Bitan Kumar Deb

S/0:Late Bijoy Kumar Deb

Jr. Teacher, 14 Assam Rifles
C/0: 99 APO

; \
2.Mr. Madhu Prakash Godiyal
s/0: Late Shri Harshpati Gadiyal

Jr. Teacher, 34 Assam Rifles
C/0:99 APO

3.Mr. Rajkumar Thakur

$/0: Late Shri Singheshwar Thakur
Jr. Teacher, 34 Assam Rifles
Cc/0: 99 APO

4 .Mrs. Joyeeta Deb

, D/0O: Late B.K. Deb

Jr. Teacher, 19 Assam Rifles
C/0: 99 APO. ‘

5.Mrs. Swapna Dey

D/0: Rabindra Ch. Dey

Jr. Teacher, 22 Assam Rifles
Cc/0: 99 APO.

6.Mrs. Sarda Chanda

D/0: Late B. Rai

Jr. Teacher, 32 Assam Rifles
Cc/0: 99 APO ’

7.Mr.A. Mahendra Kumar

5/0: Late A.R. Singh
Jr.Teacher, 32 Assam leles
C/0: 99 APO

" 8. Mr.Raju Thapa
‘s/0: K.R.Thapa

Jr.Teacher, 25 Assam Rifles.
C/0: 99 APO

9.Mr.Himangshu Deb
S/0: H.K. Deb
Jr.Teacher, 25 Assam Rifles.
C/0: 99 APO
(Same cause of action)
..................... Appllcants

Y L2
HTUZA\Qﬂ§L§Mdm

r

%5
é
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AdvoeTQ
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THE DETAILS OF THE APPLICATION

-Vs-

1.The Union of India,

Represented by the Secretary to
the Govt. of India, Ministry of
Home Affairs, North Block, New.
Delhi.

2.The Secretary to the Govt. of
India, Ministry of Finance, New

~Delhi.

3.The Director General of Assam
Rifles.
Mahanideshalaya, Shillong-11

4 .,The commandant

. O/A:14 Assam Rifles

C/0:99 APO

5.The Commandant
O/A: 34 Assam Rifles

 C/0: 99 APO

6.The Commandant
O/A: 19 Assam Rifles
C/0: 99 APO

7. The Commandant
O/A: 22 Assam Rifles
C/0: 99 APO *

8.The Commandant

O/A: 32 Assam Rifles
C/0: 99 APO

9. fhe Commandant

" O/A: 25 Assam Rifles

C/0: 99 APO

............ .Respondents.

1. Particulars of the Applicants:

1.1

I.Name of the Applicant Nol: Mr.Bitan Kumar Deb

IT.Name of the father

:Late Bijoy Kr. Deb

III.Design. of the office :Jr. Teacher, 14 A.R.
C/0: 99 APO
IV.Address after service :Mr. Bitan Kumar Deb

S/0: Late Bijoy Kr. Deb
Jr. teacher, 14 A.R.
C/0: 99 APO

. v
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" IV.Address after service :Mr. Raj Kumar Thakur

&

1.2. . 4
I.Name of the applicant NO.2:Mr. Madhu Prakash Godiyal

II.Name of the father ~:Late Shri Harshpati Godiyal

II1.Design. of the office :Jr. teacher, 34 A.R
' C/0: 99 APO
IV.Address after service :Mr. Madhu Prakash Godiyal
S/0: Late Shri Harshpati Godiyal
Jr. Teacher, 34 A.R
C/0: 99 APO ‘

1.3
I.Name of the applicant No.3:Mr. Raj Kumar Thakur
II.Name of the father :Late Shri Singheshwar Thakur.

ITI.Design. of the office :Jrf Teacher, 34 A.R
' C/0: 99 APO

S/0: Late Shri Singheshwar Thakur

e
Jr. Teacher, 34 A.R \<
C/0: 99 APO. '

1.4.
I.Name of the applicant No.4:Mrs. Joyeeta Deb
IT.Name of the father :Late B.K.Deb

“III.Design. of the office :Jr. teacher, 19 A.R

_ C/0: 99 APO
IV. Address after service :Mrs. Joyeeta Deb
D/0: Late B.K. Deb
Jr. teacher, 19 A.R
C/0: 99 APO

1.5 :

I.Name of the applicant No.5: Mrs. Swapna Dey

II:Name of the father :Rabindra Ch. Dey

III.Design. of the office :Jr. Teacher, 22 A.R

' _ C/0: 99 APO

IV.Address after service :Mrs. Swapna dey
D/0O:Rabindra Ch. Dey
Jr. Teacher, 22 A.R
C/0: 99 APO

1.6

I.Name of the applicant No.6:Mrs. Sarda Chanda

II.Name of the father :K.B. Rai

ITI.Design. of the office :Jr. teacher, 32 A.R

IV.Address after service :Mrs. Sarda Chanda
D/O: K.B. Rai
Jr. Teacher, 32 A.R
C/0: 99 APO

1.7

I.Name of the applicant No.7:Mr. A. Mahandra Kumar

IT. Name of father - -:Late A.R. Singh

ITI.Design. of the office :Jr. teacher, 32 A.R
C/0:99 APO
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iV.Address after service

-1.8 :

I.Name of the applicant No.8:Mr. Raju Thapa

II. Name of father
ITI.Design. of the office

IV.Address after service

1.9

I.Name of the applicant No.9:Mr. Himangshtu Deb

IT. Name of father
ITTI.Design. of the office

IV.Address after service

: Mr. A. Mahandra Kumar
-S/0:Late A.R. Singhs

Jr. teacher, 32 A.R

C/0: 99 APO

:K.R. Thapa

:Jr. teacher, 25 A.R

C/0:99 APO

:Mr. Raju Thapa

S/0: K.R. Thapa

Jr. teacher, 25 A.R _
C/0: 99 APO E%"_

_ 25 '

:H.K. Deb N
:Jr. teacher, 25 A.R 745
C/0:99 APO <£§

Mr. Himangshu Deb
S/0: H.K. Deb
Jr. teacher,
C/0: 99 APO

25 A.R

the Respondents

2. PARTICULARS OF RESPONDENTS

2.1 Name and designation of (1) The Secretary to the

Govt. of India,
Home Affairs,
New Delhi.

Ministry of
North Block,

(2) The Secretary to the
Govt. of India, Ministry of
Finance, New Delhi.

(3) The Director General of
Assam Rifles
Mahanideshaleya, Shillong-11

(4) The commandant
O/A: 14 Assam Rifles
C/0: 99 APO,

(5)The Commandant
O/A: 34 Assam Rifles
C/0: 99 APO

(6) The Cqmmahdant
O/A: 19 Assam Rifles
C/0: 99 APO
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2.

2.

(7)The Commandant
O/A: 22 Assam Rifles
Cc/0: 99 APO

(8)The Commandant
O/A: 32 Assam Rifles
C/0: 99 APO

(9) The Commandant
O/A: 25 Assam Rifles
C/0: 99 APO

Office Address of the (1)0Office of the Secretary

Respondents

to the Govt. of India,
Ministry of Home Affairs,
North block, New Delhi.

(2)0ffice of the Secretary
to the Govt. of India,
Ministry of Finance, New
Delhi.

(3)0ffice of the Director’

General of Assam Rifles,

‘Mahanideshalaya, Shillong-11.

(4)0ffice of the Commandant
O/A: 14 Assam Rifles
C/0: 99 APO

(5)0ffice of the Commandant
O/A: 34 Assam Rifles
C/0: 99 APO

6.0ffice of the Commandant‘
O/A: 19 Assam Rifles
C/0: 99 APO

7.0ffice of the Commandant
O/A: 22 Assam Rifles
C/0: 99 APO '

'8.0ffice of the Commandant

O/A: 32 Assam Rifles
C/0: 99 APO

9. Office of the Commandant
O/A: 25 Assam Rifles
c/O: 99 APO

o b

,
/N

pils
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'2.3. Address for service of NOTICE
(1)Office of the Secretary
to the Govt. of India,
Ministry of Home Affairs,
North block, New Delhi.

(2)0Office of the Secretary
to the Govt. of India,
‘Ministry of Finance, New
Delhi.

(3)0ffice of the Director

General of Assam Rifles,
Mahanideshalaya, Shillong-11.

(4)0ffice of the Commandant
O/A: 14 Assam Rifles
C/0: 99 APO

(5)0ffice of the Commandant

- O/A: 34 Assam Rifles
C/0: 99 APO

6.0ffice of the Commandant
~O/A: 19 Assam Rifles
C/0: 99 APO

7.0ffice of the Commandant
O/A: 22 Assam Rifles
C/0 : 99 APO

8.0ffice of thé Commandant
O/A: 32 Assam Rifles
C/0: 99 APO

9.0ffice of the Commandant
O/A: 25 Assam Rifles
C/0: 99 APO

3. Particulars against which the application is made:
Claiming pay parity with the Hindi teachers of

Assam Rifles whereas applicants getting the pay scale

in the grade of 4500-125-7000 and Hindi teacher getting

‘the pay scale in the grade of 5500-125-9000, which is a

Hostile discrimination. Having regard to the
qualification of appointment, class or category, nature
of work, reliability and responsibility shouldered by

the Jr. teachers, they are entitle to equal pay with

that of Hindi teachers of Assam Rifles.

e 2>
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4. JURISDICTION OF THE TRIBUNAL:

The applicants declares that subject matter of the
case against which they wants redressal is within the
Jurisdiction of the tribunal.fs ssn uwire HZ(SH(A) b e AT
e~ eadoaa ) 2w L 19D F--

5. Ground for Relief.

5.1. There are three types of teachers in Assam Rifles

Viz, Sr. Teacher Jr. Teacher and Hindi Teacher. The.

minimum qualification - for appointment of Jr. teachers
and Hindi teachers is as follows:

Jr. Teacher : Graduate, J.B.T.
Hindi Teacher : Graduate or
10+2 with trained:

5.2. The duties of the both Jr. teachers and Hindi

Teachers 1is to impart education in the Battalion

children school and both of them have identical duties
to perform. '

5.3. They have similar nature of works/duties as that
of the Hindi teachers but there is a gross disparity in
their pay; that is while Jr. teacher are getting pay
scale 1n the grade of Rs.4500-125-7000 and Hindi

teachers are getting pay scale in the grade of Rs.5500-

125-9000 which is a hostile discrimination. The duties
of the Jr. teachers in the Assam Rifles are same'and
not different than the Hindi teacher of Assam Rifles.

5.4. The service rendered by the Jr. teachers are not
only same with those of Hindi. teachers but degree of.

~responsibility and reliability are also same with the

Hindi teachers. There is no any qualitative difference
as regards reliability and responsibility. Whereas the
nature of function,  'degree of responsibility and
reliability is the same, the differentiation in pay
scale of both Jr. teachers and Hindi teachers is not a
valid differentiation. This differentiation is not
based on intelligible criterion, therefore Jr. teachers

- faced hostile discrimination.

5.5. Both Jr. teachers and Hindi teachers fall in the
same class or category.

'5.6. Having regard to the qualification of appointment,

class on category, nature of work, reliability and
responsibility shouldered by the Jr. teachers, they are
entitled to the equal pay with that of Hindi Teachers.

N
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6. Limitation: |
The applicants further declares that this
application is field within the period of limitation as
prescribed under section 21 of the Administrative

tribunal Act. 1985.

7. Facts of the case:

7.1. That all the applicants are citizen of India by
birth as such they are entitled to all the rights and
privileges guaranteed by the Constitution of India and

the laws framed thereunder.

7.2.
companies as a graduate Jr.
General of Assam Rifles.

That all the applicénts are working in different.
teachers under the Director
All the applicants are non-

combatised employees worklng under the Respondent No.3.

The applicant No.l was

service in this esteem organization

'The applicant No.2 was appointed
15/04/1989 issued by the D.G.R.
service in this esteem organization

The applicant No.3 was appointed
- 13/05/1983 issued by the D.G.R.
service in this esteem organization

The applicant No.4 was appointed
25/07/2002 issued by the D.G.R.
service in this esteem organization

The applicant No.5 was appointed
21/04/1986 issued by the D.G.R.
service in this esteem organization

app01nted by an
dated23/12/1991 issued by the D.G.R.

order
and his length of
is 15 years.

by an order dated
and his length of
is 17 years.

by an order dated
and his
is 23 years.

by an order dated
and his length of
is 4 years.

by an order dated
and his length of
is 20 years.

The applicant No.6 was appointed in 1998 issued by the

D.G.R. and his lendgth of
organization is 8 years.

The applicant No.7 was appointed
31/12/1991 issued by the D.G.R.
service in this esteem organization

" The applicant No.8 was appointed
03/04/2001 issued by the D.G.R.
service in this esteem organization

The applicant No.9 was appointed
18/02/2002 issued by the D.G.R.
'service in this esteem organization

service in

this esteem

by an order dated
and his length of
is 15 years.

by an order dated
and his 1length of
is 5 years.

by an order dated
and his
is 4 years.

length of

length of

[



The applicants craves
leaves of the Hon’ble Tribunal

to produced the appointment

letter of the applicahts as an

when calléd for.

7.3. That the applicants begs to state that all the
applicants is the graduate Jr. teachers of Assam Rifles
‘aﬁd they are serving under the Respondents from the
date of their Joining till to-day continuously and they
are discharging their duties honestly, sihcerely and to

the best of satisfaction of all their superiors.

7.4. That the Assam Rifles 1is directly under the.

General superintendence and Control of the Central
GOvernment as per prdvisions of the Assam.Rifles Act.
1941. Under the provision of the said Act, the Central
Govt. is authorised to appoint such person or authority
'in the Assam Rifles. The office of the Director General
is held by a person who is an active member of the
Indian armed forces and he is an officer generally
above the rank of Brigadier in the Indian army. The
Assam Rifles 1s created under the Above referred
Statute and function directly under the Control of the
Central Govt. Section 5 of the Assam Rifles Act. 1941,
Specifies the classeé and ranks in the Assam Rifles.

The teachers are classified as a Non- Combatised

personnel of the Indian Army. The applicants are bound -

to services any where is India where Assam Rifles Units
are located. Though the applicants are teachers they
are part and parcel of the Assam Rifles organization.
They are liable to serve in

hard/soft/insurgency/remdte/ difficulty area where

Assam Rifles Units exists and have to stay with the

Combatised personnel.

P
N
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7.5. That the applicants begs to state that there are

‘three types of teachers in Assam Rifles Viz, Sr.

Teacher Jr. Teacher and Hindi Teacher. All the
applicants - are the Graduate Jr. teachers of Assam

Rifles.

7.6. The duties of the both Jr. teachers and Hindi
Teachers 1is to impart education in the Battalion
Children School of Assam Rifles and both of them have

identical duties to perform.

A photocopy of the relevant
documents regarding duties . of
both Hindi teachers and Jr.

teachers issued by appropriate:

authority 1is annexed herewith
and marked as Annexure-A.

7.7. That the applicants begs, to state that they have

similar nature of works/duties as that of the Hindi

teachers but there is a gross disparity in their pay;

i.e while Graduate Jr. teachers are getting pay scale

in the grade of Rs.4500-125-7000 and Graduate Hindi
teacher getting pay scale in the grade of Rs.5500-175-

9000 which 1is a hostile discrimination. For Example,

-Sri Deepak Nunia, Hindi Teacher initially appointed in .

the scale of Rs.4000-100-6000 but by an order dated 16t

‘August 2005 issued ‘vide letter No.6035/A/2005/768

granted revised scale of pay of Rs.5500-175-9000. Again

Sri Mrinmoy Nath, was temporarily appointed as Hindi

teacher in the scale of pay Rs.4000-100-6000 but by an

order dated 16" August 2005 issued vide letter

| No.6035/A/2005/768 granted revised scale of pay of

Rs.5500—175—9000;The duties of the Jr. teachers in the
Assam Rifles are same and not different than the Hindi

téachers of Assam Rifles, both of them have identical

‘duties to perform.

’%NI@; zw;xyi;i
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A photocopy of the daily
class routine of the Battalion
school and order dated 16
August 2005 are annexed herewith
and marked as Annexure-C and D
respectively.

7.8. That while originating the PE (Place

Establishment) the Assam Rifles have authorised to run
up to Primary Schools but since last 30 years, Assam
Rifles are running schools upto class X & XII on self
help basis and since the above cadres of teachers are
equally taken to run the school, i.e. according to
qualification, service experience and ability of
teachers. They are allotted classes and duties as deem
-fit by the HM/Principal irrespective of cadre
difference. It may be noted that Jr. teachers are

shouldering classes equally or more than that of Hindi

teachers posted in the Battalion.

7.9. That the applicants begs to state that service

rendered by the Jr. teachers are not only same with:

‘those of Hindi teachers but degree of responsibility
and reliability are also same with the Hindi teachers.
There 1is no any qualitative difference as regards the
reliability and responsibility. Where as the naturé of

function , degree of responsibility and reliability
are the same, the differentiation in pay scale of both
Jr. teachers and Hindi teachers is not a wvalid

differentiation. This differentiation is not based on
“intelligible criterion therefore Jr. teachers faced
hostile discrimination.

7.10. That the applicants begs to state that both Jr.
teachers and Hindi teachers fall in the same class or
category.

Having regard to the qualification of appointment,
class or category, nature of work, reliability and
responsibility shouldered by the Jr. teachers, they are
entitled to the equal pay with that of Hindi Teachers.

7.11. That the applicants begs to state that on 24™

day of Feb. 2007 all the applicants Jointly filed an
application before the Director General of Assam Rifles
but no fruitful result come out in this attempt.

A copy of the said
applications is annexed herewith
and marked as Annexure-E

1.12. That the applicants begs to state that non-

payment of equal pay to applicants with the Hindi
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teachers 1is violative of Article 14, 39 (d) of the
constitution of India. The denial of the respondents is
unreasonable, arbitrary and irrational.

7.13. That denying equal pay to Jr. Teachers with that
of Hindi teachers of Assam Rifles is discriminatory and
contrary to the accepted norms of equal pay for equal
work.

7.14. . That the demand of the equal pay is a very
~legal demand of the applicants, denial thereof is very

‘illegal.

8. Details of Remedies exhausted:

That the applicants declares that they have availed all

the remedies available to them.

8.1. That the applicants Jointly filed an application'

'before_the Respondent No.3 on 24”"day of Feb. 2007 and
since nothing has been done by the respondents which
compelled them to approached the Hon’ble Tribunal.

9. Matter not pendlng with any other courts etc,

That the applicants declares that the matter regarding
in which the application have been made is not pending
before any courts of law, any other authority on any
other bench of the tribunal.

10. Rellef sought:
In view of the facts mentioned in para 5 above the
appllcants prays for the following relief: ‘

It is prayed that your honour would graciously be

pleased to direct the respondents to allow to draw the
same pay scale to applicants as enjoyed by the Hindi
teachers of Assam Rifles as specified in para-7 after
hearing the parties and perusal of records.

11. Interim order if‘any:prayed for:

Pending final decision, in the facts and
Circumstance as of the case, it is prayed to pass an
interim order as your honour deem fit and proper.

12. Where and who.the application is field:
The application 1s presented personally before the

Registrar, Central Administrative Tribunal, Guwahati

Bench.

bl ke @b
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13. Patticulars of the postal order:

Post order is respect of the appllcatlon fee.
(1) No of Indian postal order :
“(1i) Name of the post office :Guwahati

(iii) Date of issue :Do.
(iv) Post office at which payable :Do

14. List of enclosure:

(1) Annexure A: Particular regarding duties of

, A.R. teachers
" (2) Annexure-B: Daily class routine of A.R. school.
(3) Annexure-C: Order dated 16™ August 2005.

(4) Annexure-D: Joint application of the applicants.-

e Feo- Bebo
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VERIFICATION

I, Mr. Bitan Kr. Deb S/0 Late Bijoy K.R. Deb aged

about 37 years Jr. teacher 14 Assam Rifles C/0 99 APO

Dist. Senapati for my self and on behalf‘of the other
applicants duly authorised by them do hereby verify
that the contents from para-1 to are true to my
petsonal knowledge and belief and I have not suppressed

any material facts.

o.%v}m Venae Kb

Signature of the applicant

Place: 6%&&@”&*JJ%'

Date:
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ANNEXURE- A
(//ffg - .

Appendix - ‘¢t

(Ref to pa}a 6 of s0p
Assam Rifles School)

o

"ﬁUTIES,OE SENIOR AND HINDI TEACHER (NOT PERFORMING THE
"DUTIES OF HEAD MASTER ) _

1. " Take classes as Per the time tablé alloted in

the school. )

2. Incharge of

ledger/records.
3. Assists the

school library andémaintenance of

Principal/Head Master.

4. Prepare students for wvarjous conducts and seminars.
5. © Arrange extra curricuiar activities like drama,debate,

ete on important days.

t

. B . ! ! [ : ' ' ) t ) B
6. Prepare lesson Plan as per the schedule in his/her
Own time . ! : BN . - . I
7. Responsibility for”coilectiqn of'séﬁéol dues from class

students ang depositing the same with the headmaster,

9. ~ Conduct of monthly ‘examinations and to ensure érogfess

Wt ! 1
DUTIES OF JUNIOR TEACﬁE&

égpendix = 'D!

- " (Ref toipar%EG‘oféSOP
; *1 Assam Rifleq School)
‘ R j

"

when required,

2, Take classes
Principal/Head Master.

3. 7" Responsible

- l,..... Assist the Principal/Head Master in all matters as ang

i
i)

: . € : .
as per time table alloted by the '

for the class alloted and proper

guidance  to the students and their diecipline and conduct

" in’'the school.
L

of the children.

ddvocate

Lo e s cqmem gt ok

45 “ Prepare lesson rlans a§ per @he schaduled in his own time.
5, Pay special attention LO the, weak szudents. N

6. Bring the cases of indiscipline to the notice Qf\the
Principal/Head Master. ) '

7. = Maintain daily attendance regiséér of his/her class.

8, " Conduct monthly examinations to ensure the progress

i

- . Any other duties alloteq by the Principal/Head Master
relating to the school, ] B | !

(Y
I v F

I : .
*k Kk ok ko s : . BT ﬁﬁ*
‘ L | . /

! S . ‘ K
:Jl o . a / ’

N

L e

]

"-“ieerflified‘io [ie. true copy o r . v‘:‘;j e,
‘ ;f" . <i5?:31 g;“nbL’hkhj o il, : J! | L ﬂgo

Ty, —
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(Typed copy)

From: 25 AR : ' : : ' UNCLAS
To 6AR by originator . ' DTG:29
C/O.'99 APO : A1966
Revised pay scale Hindi teacher (Graduate) (.) HOQ DGAR

sig O 2268 May -05(Sic)
Below (.) quote(.)

Firstly (.) 23 Sector ltr No. 2170/A/2003/286 dated 25

v Auguét 2003 and I -sector 1ltr No. Roman one pt.
15011/32/2004-A/1007 comma follg teacher of your unit
is hereby granted revised pay scale of Rs.5500-175-9000

P.M. w.e.f. the dates shown against each(.)

Alfa(.) Sri Mrinmoy Nath comma Hindi teacher wef 18 feb
2000 (.) | |

Rrave (.) Shri Brajesh Kumar comma Hindi teacher wef
23(.) |

Charlie(.) Shri Deepak Nnia comma Hindi teacher wef
2002(.) - |

Secondly (.) necy. pay fixation in r/o above teacher

shall be dQne at your end and (Sic) part two order
agcording(.) unqﬁote (.) Shri Deepak Nunia comma Hindi
teacher posted out to 6AR vide our Unit SOS/SORS wef to
May 2005 fn in this connection our (Sic) necessary pay
fixation at your end and publish same in part two order

with immediate effect if not done earlier.

Maj Rohit Sharma ~ Adjt ' A branch.
Dated 29 July 2005



ANNEXURE- D.

" 'The Director General of Assam Rifles
Mahanideshalaya, hlJlong ~11

| Dated 24 Feb.2007
Sub: An. application claiming pay parity.

C8ir .. NI LN .

oo Most regpectfully and humbly we begs to :state that
the following few 13 nes for lfavour of your kind
'gon51deratlon ! ﬁf ; '

e

‘vli That all the aﬁpligants are workind in different
m¢ompanies as & graduate Jr. teacher under the Director
Gené?al’ofAAssam"RiflesLand non-combgtised employees.

-@2. That all the appllcants area serv~ng under you from
‘the date of J01n1ng till-to- day continuously and they

are discharging their autleu”honestly, smncerely.
. : e §

. , .
'3. That there are thrne éype"g ofi teacher in Assém

Ri{lea Viz, Sr. Teacher, Jr ! ' Teacher and Hindi Teacher.
Tbewgminimum quallflcatlon for app01ntment of Jr.
'f*teachers and Hlndl teachers 13 as follows
“Jr.. Teacher - :,Graduafe;'J.B.T. | '
R {ﬁﬁiﬁdi”Teacheru : Graduate or - 4

N S . 10+2 wlth tramned ‘

Tt That the duties of ‘the both Jr. te“achers"and Hindi

Teachers i1is to impart edudation to the sons and
daughter’s of both combatised and. nom\ combatised
personnel of the units and _rankv~of ]thc both Jr.
teachers and Hindi teachers 'is same V
5. That they have similar nature of works/duties as
that of the Hindi teacher$' but . there is a gross
disparity in their pav i.e. while Jr. teachers are
'getting pay. scale inj the grade of. Rs.4500-125-7000
Hlndl teachers are gettlng pay scale in the grade of
'Rs.5500-125~9000 which 15 a hostlleidlscrlmanatmcn The
duties of the Jr. teachers in: the Assam Rifles are same
and not different than the I'Hindi | tehchers of Assam
“Rifles, both of tbem'have 1dent1?a};ﬁutles to perform

E I “MK %*ﬂ b

“ 6. That the service £endered éy ?he JL -teachers is

j‘nof only same with tnose o? Hindi teachers but degree
of responslbllltv and . rel:x.ab:x.l’n.ty a.ce also same with

the Hindi teachers. There: 1“! no any qualitative
difference as regards - rellablllty'and res ponsibility.
Whereas the nature - of | function, degree of
responsibility and rel1ab¢lltv is the. same, the

"differentiation in pay scale of both Jr. teachers and
&

@ertifiecl 10 be true cop¥
- e @@W“M’I”,

Advocate cony/2
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t: a valld dmLferentiation. This

Hl&dl eazchers is
bhle criterion

arf Ffexrentiation is no
,hkerefore Jr. teache

t based oa lnbelllgi
rs faced host;le discrimination.

teachers and Hindi. - teachexs £all

7. That the both Jx.
in the same class or category.
ST _ v s -
' Having . Y@gard to the quallflcatlon q& appolntment,
reliability and

ndture' of | work,

lity ehouldered by the Jz. teachex, they are
4 w1th taat of Hindi teachers.

kS

mntxtled to the equa ] pa

C In the pxemises.aforeeaid it is
to'you’to grant/pay to applicants equal
of Hindi teachers of Aqqam Rifles. .

» !

' , Yours faatbfully,
‘ . Lo
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